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Election Department
UT SECRETARIAT, LADAKH
Email: secy.fcsca@gmail.com
Notification

Ladakh, the 2nd of June 2023
S.0: - 36 In exercise of the powers conferred by sub-rule (1) of Rule 5 of the Ladakh Autonomous Hill
Development Councils (Election) Rules, 1995, the Administration of Union Territory of Ladakh hereby appoints the
Deputy Commissioner, Kargil, as the Election Authority for the purpose of the said rules, for conducting of LAHDC
Elections in district Kargil.

By Order of the Lieutenant Governor
YETINDRA  Digitally signed by
MADHUSU. viabrivsuom
AN T e

te: 2023.06.07

MARALKAR 14156 20530
(Yetindra M. Maralkar) IAS,
Secretary
Election Department

Digitally signed by
AJEET AJEET KUMAR
KUMAR SAHU

Date: 2023.06.20
SAHU 10:28:14 +05'30'

“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The
Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal
consequences and also for any other misrepresentation etc.”
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